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[Regulation 14 of the Insolvency and BankruptcyBoard of India (Voluntary Liquidation
Process) Regulations, 28171

FOR THE ATTENTION OF THE STAI(EHOLDERS OF POYNTPOS SYSTEMS PRIVATE
LIMITED

Notice is hereby given that POYNTPOS SYSTEMS PRMTE LIMITED has commenced

its voluntary liquidation on 29th August. 2024.

The stakeholders of POIT.{TPOS SYSTEMS PRMTE LIMITED are hereby called upon

to submit a proof of their claims, on or before 28ft September,2024" to the liquidator at the

address rnentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other

stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. /'
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Pavitra Vvas

Date: 31-08-2024
Place: Belagavi
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1 NAME OF CORPORATE PERSON POYNTPOS SYSTEMS PRTVATE

LIMITED
2 DATE OF INCORPORATION OF

CORPORATE PERSON

12t06t2018

3 AUTHORITY UI..J DER WHICH CORPORATE
PERSON IS INCORPORATED/ REGISTERED

Registrar of Companies - Bangalore

4 CORPORATE IDENTITY NUMBER I

OF CORPORATE PERSON

u74995KA201 SPTC I r3883

5 ADDRESS OF THE REGISTERED OFFICE
A$lD PRINCIP^L erFreE € OF

CORPORATE PERSON

No.54, 3rd Floor, 13th Main, 17th Cross.

Sector-6 Behind BDAComplex, HSR
Layout, Bangalore, Bangalore,

Karnataka, India,560 I 02.

6 LIQLJIDATION COMMENCEME,NT DATE
OF CORPORATE PE,RSON

29s August 2024

7 NAME, ADDRESS, EMAIL ADDRESS,
TELEPHONE NUMBER AND THE
REGISTRATION NUMBER OF THE
LIQUIDATOR

Mrs Pavitra Vyas

IBByIPA-002/IP-N0 I | 44 1202 1 -

2022113844

Address: CCB 52, 3rd Floor. Opp.

Shivaji Carden.
Dr. SPM Road, KhadeBazar, Shahapur,

Belagavi-590003

e-mail: cspavitravyas@gmail.corn
p a}!tp!r1,!!Liutel!iiqg,elr-aidiil]]
Phone: 94491q1848

I LAST DATE FOR SUBMISSION OF CLAIMS 28th September 2024


